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Seventeenth Loksabha

span>
Title : Papers laid on the Table of the House by Ministers/Members

frerr 3R sitenfirdht wamera & o w3, qedt REt WA & o HAY, Al Srfad /1 534 Sife, die R sk g Sater § I w4
URATY] F5aAt T 3 16w w3 @ sfaRer fnmr J wo w3t (3. R i) sreae off, & Fr=ifalRed v | veet o @ €:-

(1) () Aeet Rifder WA ererel WiE qUIEH 1€, 7¢ Refelt & af 2020-2021 % aiffe e
U Tfer (el e STt HHesoT) FT SrEaaNifEe o |
@) gl ffder afdde derave Wig quIcH d1E, ¢ Refelt & a¥ 2020-2021 & Hriwr 6 @er
GRT THTET & aR 3 fawor (f2=E qem e deew) |
(2) I (1) 7 SfeailRad wHl &1 w91 gea W) W §U facia & ror quf arer faawor (faw<h aerm sl e

[Placed in Library, See No. LT 7597/17/22]

A wATEAT W ST WY PIIAT AT W AT A qAT @ A § Tog w3 (S Mg IR era); aeas o, F

fA=ferRad o= T geel W T & -

(1) T 3R @t (e ok fafvsm) siftfs, 1957 & arr 28 &t 99-aw1 (1) & sicid @f ge (Heie)
o, 2022 sit 7 R, 2022 & 9RT S I99 F siftger 9. anani. 684(s1) A webrfi gu 9, H w@
ufer (T2 o st Hwa) |

2) @ ok @ (R 3k Rifee) sfefem, 1957 # arr 28 6 Sa-arr (1) & it siEeT 9.

Tr.a1.f. 860 (1) S 16 Rewar, 2021 & wRa & o & varfia g8 off ok s srr Fefia fsar mar &
& 39 SIfgEaT & wPreH S aNE | Iba it b ant 11 $F Su-arr (4) 3R (5) $ wget sik arr
10 39-arT (3) 3iR (4) & RIP! $ AT bx TRPR DI ARKAT ST, AT PART S, Tl Fiwa GRT AT
Ty gt 3k I ¢ iR aiftrert™ & wa F ST S, Y g ufey (f dem sl dwaw) |

3) 5 (2) 7 SfeailRad Tl @t w1 e W) W ¥ §U ficis & eror g aver fawor (2w qerr sl e
|

[Placed in Library, See No. LT 7598/17/22]
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRIMATI ANUPRIYA
PATEL): Sir, I beg to lay on the Table:-

(1) i) A copy each of the Annual Reports (Hindi and English versions) of the Government e-Marketplace,
New Delhi, for the years 2017- 2018 to 2019-2020, along with Audited Accounts.
(i1) A copy each of the Review (Hindi and English versions) by the Government of the working of the

Government e-Marketplace, New Delhi, for the years 2017-2018 to 2019-2020.
(2) Three statements (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 7599/17/22]

THE MINISTER OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND
MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI
RAJEEV CHANDRASEKHAR): Sir, I beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the  Centre for Materials for Electronics
Technology, Pune, for the year 2020-2021, along with Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the Centre for
Materials for Electronics Technology, Pune, for the year 2020-2021.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 7600/17/22]
3) (1) A copy of the Annual Report (Hindi and English versions) of the  Society for Applied Microwave

Electronics Engineering and Research, Mumbai, for the year 2020-2021, along with Audited  Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the Society for
Applied Microwave Electronics Engineering and Research, Mumbai, for the year 2020-2021.
4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 7601/17/22)]
(5) (i) A copy of the Annual Report (Hindi and English versions) of the Software Technology Parks of India, New
Delhi, for the year 2020- 2021, along with Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the Software
Technology Parks of India, New Delhi, for the year 2020-2021.
(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.
[Placed in Library, See No. LT 7602/17/22]
(7) (1) A copy of the Annual Report (Hindi and English versions) of the Centre for Development of Advanced

Computing, Pune, for the year 2020-2021, along with Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government of the working of the Centre for
Development of Advanced Computing, Pune, for the year 2020-2021.
(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.
[Placed in Library, See No. LT 7603/17/22]

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES AND MINISTER OF STATE IN THE MINISTRY
OF RAILWAYS (SHRIMATI DARSHANA VIKRAM JARDOSH): Sir, I beg to lay on the Table:-

(D) (1) A copy of the Annual Report (Hindi and English versions) of the  Central Silk Board, Bangalore, for the
year 2020-2021.
(i1) A copy of the Annual Accounts (Hindi and English versions) of the Central Silk Board, Bangalore, for

the year 2020-2021, together with Audit Report thereon.
(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Central Silk
Board, Bangalore, for the year 2020-2021.
(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
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[Placed in Library, See No. LT 7604/17/22]
A copy each of the following papers (Hindi and English versions) under sub-section 1(b) of Section 394 of the
Companies Act, 2013:-

(1) Review by the Government of the working of the Birds Jute and  Exports Ltd, Kolkata, for the year 2020-
2021.
(i1) Annual Report of the Birds Jute and Exports Ltd, Kolkata, for the year 2020-2021, along with Audited

Accounts and comments of the Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 7605/17/22]
(i) Review by the Government of the working of the Handicrafts &  Handlooms Export Corporation of India
Limited, New Delhi, for the year 2020-2021.
(i1) Annual Report of the Handicrafts & Handlooms Export Corporation of India Limited, New Delhi, for the year
2020-2021, along with Audited Accounts and comments of the Comptroller and Auditor General thereon.
Two statements (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 7606/17/22]
A copy of the Jute Bags (Quality Control) Order, 2022 (Hindi and English versions) published in Notification No.

S.0.2601 (E) in Gazette of India dated 6th June, 2022 issued under sub-section (1) and (2) of Section 16 read with
section 17 and sub-section 3 of Section 25 of the Bureau of Indian Standards Act, 2016.
[Placed in Library, See No. LT 7607/17/22]

A copy of the Notification No. S.0.2619(E) (Hindi and English versions) published in Gazette of India dated 7th

June, 2022 making certain amendments in the Notification No. S.0.5421(E) dated 27th December, 2021 under Section
3(1) of the Jute Packaging Material (Compulsory Use in Packaging Commodities) Act, 1987.

[Placed in Library, See No. LT 7608/17/22]
A copy each of the following Notifications (Hindi and English versions) under Section 13B of the Central Silk Board
Act, 1948:-
1) The Central Silk Board (Administrative, Accounts and General Cadre Posts), Group ’A’ Posts, Recruitment

Rules, 2021 published in Notification No. G.S.R.254(E) in Gazette of India dated 4th April, 2022.
(ii) The Ministry of Textiles, Central Silk Board, Director (Group ‘A’ Post) Recruitment Rules, 2022 published in
Notification No. G.S.R. 312(E) in Gazette of India dated 25th April, 2022.
(1i) S.0. 2322(E) published in Gazette of India dated 20th May, 2022 notifying nomination of the officers,

mentioned therein, to serve as member of Central Silk Board for a period of three years from the date of

publication of the notification, subject to provisions of the Act.

(iv) S.0. 1676(E) published in Gazette of India dated 6th April, 2022 making certain amendments in the
Notification No. S.0. 611(E) dated 11t February, 2022.
V) S.0. 1675(E) published in Gazette of India dated 6th April, 2022 notifying the nomination of the officers,

mentioned therein, to serve as member of Central Silk Board for a period of three years from the date of
publication of the notification, subject to provisions of the Act.
[Placed in Library, See No. LT 7609/17/22]

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI SOM PRAKASH): Sir,
I beg to lay on the Table:-

(1)

i) A copy of the Annual Report (Hindi and English versions) of the National Council for Cement and Building
Materials, Ballabgarh, for the year 2021-2022.
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(2)
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(i1) Statement regarding Review (Hindi and English versions) by the Government of the working of the National
Council for Cement and Building Materials, Ballabgarh, for the year 2021-2022.
[Placed in Library, See No. LT 7610/17/22]
A copy of the following notifications (Hindi and English versions) under sub-section (3) of Section 35 of the
Footwear Design and Development Institute Act, 2017:-

(1) The Ministry of Commerce and Industry, Footwear Design and ~ Development Institute, Executive Director
Recruitment (Amendment) Rules, 2022 published in Notification No. S.0.1699 (E) in Gazette of India dated
71 April, 2022.

(i1) The Ministry of Commerce and Industry, Footwear Design and Development Institute, Managing Director

Recruitment (Amendment) Rules, 2022 published in Notification No. G.S.R.  594(E) in Gazette of India dated 2ond
July, 2022.

(ii1) The Ministry of Commerce and Industry, Footwear Design and Development Institute, Secretary Recruitment

(Amendment) Rules, 2022 published in Notification No. S.0.1700 (E) in Gazette of India dated 7th April,
2022.
[Placed in Library, See No. LT 7611/17/22]
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